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CENTRAL ADMINISTRATIVE TRIBUNAL
CHENNAI BENCH

MA/310/00213/2020 in OA/310/00904/2016
Dated Tuesday the 4™ day of August Two Thousand Twenty

CORAM : HON'BLE SHRI. S. N. TERDAL, Member (J)
HON'BLE SHRI. C. V. SANKAR, Member (A)

(Through Video Conferencing)

J.Angela, W/o. G. Rajan,

No. 15/1, New No. 17,

Kalikundram Main Road,

Angel House,

TTTI Post, Chennai 600113. ....Applicant/Applicant

By Advocate M/s. P. Ulaganathan
Vs

1.Union of India rep by,

The Secretary,

Ministry of Commerce and Industry,
Department of Industrial Policy & Promotion,
(Salt Section) Udyog Bhavan,

New Delhi 110001.

2.The Salt Commissioner,
Office of the Salt Commissioner,
Lavan Bhawan,

2-A, Lavan Marg,

Jhalana Doongri,

Jaipur 302004.

3.The Deputy Salt Commissioner,
26, Haddows Road, Shastri Bhawan,
Chennai 600006. ....Respondents/Respondents

By Advocate Mr. G. Dhamodaran
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ORAL ORDER
(Pronounced by Hon'ble Shri. S. N. Terdal, Member(J))
Heard the counsel for the applicant. Perused the MA.
2. MA 213/2020 is filed seeking the corrections of the typographical errors in
the final order dt. 03.06.2020 in OA 904/2016 as follows :-
“i.  To correct the penultimate sentence in para 3 of the order dt.
03.06.2020 in the OA as “The applicant completed 30 years of regular
service on 03.12.2003” instead of “The applicant completed 30 years of
regular service on 03.12.2006”.
ii.  To correct the last sentence in para 8 of order dt. 03.06.2020 in
the OA as “So, we find that the applicant is entitled to get her II ACP
with effect from 09.08.1999 and her MACP on completion of 30 years
on 03.12.2003”, instead of “So, we find that the applicant is entitled to
get her II ACP with effect from '03.12.1997' and her MACP on
completion of 30 years on 03.12.2003”.”
3. In view of the above, MA 213/2020 is allowed for the reasons stated in the

MA. Registry is directed to carry out necessary corrections of the typographical

error in the earlier order dt. 03.06.2020 and issue necessary corrigendum regarding

the same.
(C.V.Sankar) (S.N.Terdal)
Member(A) Member(J)

04.08.2020
SKSI



